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not a main éubject for TGT(NS category. As per the
R/Rules, 1357 for the post of TGT (N3) & candidate
shouid POSsess a degree or equivalent from a recognised
university S88Curing 45% marks in Physics, Chemistry,
Diology, botany and Zoology. Since the applicant has

done B.Sc.(Agri} his candidature does not ¢
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the Provisions of R/Rules, 1357,
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3. APpiicant has also filed rejoinder stating that in
the R/Ruies of 1933, agriculture +is prescribed to be one
amongst the main Subjects whereas in advertisement

agriculture is  not included in the category of main
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in accordance with the woedag R/Rs of 1963, Therefore

he shouilg also be Considered for appointment to the post
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TGT(NS) on the same analogy.

4, We have heard the learned counsel for the parties

i

and perused the records.
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5. The main relief asked for by the applicant is that
he may be considered for appointment in accordance with
the R/Rules issued by the respondents in 1993. However
we find that in the R/Rules of 1897, agriculture is not
the main subject for TGT(NS). It clearly states that a
candidate should have passed Bachelor Degree from a
recognised university in two school subjects, of which
atleast one out of the following, viz. English, Maths,

elective level and

ct

chemistry, zoology, botany etc. a
there is no mention of agriculture. We have also gone
through the judgement cited by the applicant but we find

is not applicable to the case of the applicant.

G. Even in the advertisement issued in the Employment

News which is at page 13 of the 0OA, in the column of

Essential qualification, Degree of B.Sc.(Agr.) is
conspicuously missing, which shows that the
qualifications of the applicant are not even in

confirmity with the advertisement. Hence the applicant
has no case +to ask for being considered even in

accordance with the advertisement as it has been prayed.

7. Hence we find that the OA has no merits and the sanme

is liable to be rejected. We do so accordingly. No
costs,

(M.P. Singh) (Kuldip Singh)

Member(A) Member(J)
/gtv/




